
(iovcrnmcnt of .lammu and Kashmir,
f)epartment of Food, C'ivil Supplies & Consumer Affairs,

J& K, Civil Sccrctariat, Srinagar/.lammu

Notification,

Jammu, ,n" ,-i(L nne.2o23

- S.O 3qc .-tn exercise of the powers conl.crred by sub_section ( I ) and(3) ol' section 74 read with section r02(p) til: ih" conrurn.. protection
Act,20l9, the Government hereby establish u Corrrr.. Mediation Cell inState consumer commission and each District Consumer commission ofJammu and Kashmir comprising of president of tt. ,"rp..tirc Commission

and one Member to be nominated by the president.

By Order of the Government of Jammu and Kashmir.

sd/-

_ (Zubair Ahmad)
Commissioner/ Secretary to the Govemment.

No.229690/FCSCA/Legv44/2022 Oateaifi d .06.2023
Copy to the:-

I hilt. Secretary (JamTy, 
_Kashmir & Ladakh), Ministry of HomeAffairs. Government of lndia.

2

J,

4.
5.

6.

7.

8.

9.

President, State Consumer Di
President, District
Commission,

sputes Redressal Commission, J&K.
Consumer Disputes Redressal

Additional Secrerary to Chiel Secretary lor information.
Pvt. Secy to Commr./Secy to Govcmmcnt, Gencral Administration
Dcpartment lbr the Information of Commr./Secretary
Pvt. Sccy to Comntr./S ecretary to the Governrncnl. Depa(nrcnt ofFCS&CA for inltrnnarion ol'the Commr./Secretary
Pvt. Secretary to Secretary to the Government, Depa(ment of LawJusticc and Parl
Incharge websit
Srock file.

lamcntary Affairs lbr information of the Secretary.

f'w v "hL
(.Iugal Kishorc Anand)

Additional Sccretary 1o the Governnrcnt


